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IN THE HIGH COURT OF ORISSA : CUTTACK

W.P.(C) No.13403 Of 2015
Bipini Bihari Pradhan . Petitioner
-Versus-
State of Odisha And Others Opp. Parties

COMPLIANCE AFFIDAVIT ON BEHALF OF
COLLECTOR & DISTRICT MAGISTRATE,
KHORDHA IN COMPLIANCE OF
THE ORDER DTD. 02.09.2021 :

I, Dr. Vishvaranjan Pati, aged about 62 years, Son of
late Panchanan Pati, at present working as Chief District

Medical & Public Health Ofﬁccr, Khordha, At/P.O./Dist.:

Khordha, do hereby solemnly affirm and state as follows :

1. That, I am working as Chief District Medical & Public
Health Officer, Khordha and have been duly authorised by
the Collector, Khordha to swear this Affidavit for and on his

behalf. | \

2. That, the accompanying Writ Petition was listed for
hearing before the Hon’ble Court on 02.09.2021 and after
hearing the respective parties, the Hon’ble Court directed as

follows :

[13

XXX XXX : XXX

Other Leprosy Colonies

3. As regards the remaining five Leprosy -
Colonies, in the light of the observations in the
second interim report, this Court issues the



following directions for implementation by the
Collectors of Khurda and Puri as well as the
‘ CDMOs of the said two districts.

i The residents of the colonies be
immediately provided MCR footwear of
Grade-1 & Grade-2, keeping in mind the
requirements, within eight weeks. All
» steps, as may be necessary for furnishing -
the same should be completed within the
‘ said date. It shall also be kept in mind that
such footwear is essential not only for
persons who continue to be affected by
leprosy but even for those are fully cured.

ii.  The photographs endorsed with the
report show that there is garbage and
unwanted debris are lying all over the
colonies. There are also open drainage
which needs the immediate attention of
the Municipal Corporation. Therefore,
both the Collectors will ensure that
sanitation workers engaged by the
municipality are deployed on a regular
basis to ensure removal of all the garbage
| and unwanted debris, and clearing of the
%}Qg} open drains, particularly in the current
| monsoon months.

| iii.  There appears to be the need for
[ additional toilets in the Bapuji and
4 Dharabati Colonies at Jatni and the Sanjay
| : Colony at Puri. Particularly, in the Sanjay

Colony at Puri, the system of dry toilets
| should be immediately discontinued and
! replaced with water flush toilets.
\

iv.  In all these colonies the AC have
noticed that visits by trained leprosy
workers, para-medical workers and
multipurpose health workers as mandated




A

by the National Leprosy Eradication
Programme (NLEP) is sporadic. The
Collectors of both districts and the
CDMOs will ensure that there are regular
visits by these persons to each of the
colonies at least once a week. The Court
will be informed by the next date of the
actual implementation of these directions
by production of the registers maintained
by the health workers of their visits to the
- five colonies. These directions should be
strictly implemented without any delay.
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3. That, in compliance of the Order dtd. 02.09.2021 this
Affidavit is being filed.

4. That, with regard to the directions contained in
Paragraph — 3(i) of the Order dtd. 02.09.2021, it is submitted

that there are two Leprosy Colonies under Jatni Municipality

‘and one ie. Bhagabat Leprosy Colony under Khordha

Municipality at Sriram Nagar, Khordha.

There are 13 nos. of Leprosy cured persons at Dharabati
Leprosy Colony. Out of the total cured Leprosy persons of 13
nos., 01 no. belongs-to Grade — 1 category and 12 nos.
belongs to Grade — 2 category. MCR footwear of Grade — 1
have been supplied to 01 no. of cured Leprosy person
whereas MCR footwear of Grade — II have been supplied to

12 nos. of cured Leprosy persons.




Similarly, there are 11 nos. of Leprosy cured persons at
Bapuji Leprosy Colony. Out of the total cured Leprosy
persons of 11 nos., 03 nos. belongs Grade — 1 category and
08 nos. belongs to Grade — 2 category. MCR footwear of
Grade — 1 have been supplied to 03 nos. of cured Leprosy
persons whereas MCR footwear of Grade — II have been
supplied to 05 nos. of cured Leprosy persons leaving three
persons due to mismatch of foot size. Fresh footwear of
Grade — II have already been ordered and is likely to be
supplied to the rest three persons within a period of seven

days.

Similarly, there are 03 nos. of Leprosy cured persons at
Bhagabat Leprosy Colony. Out of the total cured Leprosy
persons of 03 nos., 01 no. belongs Grade — 1 category and 02
nos. belongs to Grade — 2 category. MCR footwear of Grade
— 1 have been supplied to 01 no. of cured Leprosy person
whereas MCR footwear of Grade — II could not be supplied
to three nos. of cured Leprosy persons due to mismatch of
foot size. Fresh footwear of Grade — II have already been
ordered and is likely to be supplied to th rest three persons

within a period of seven days.

Documents along with Photograph showing
distribution of MCR footwear of Grade — I and Grade — II to
the leprosy cured persons of Dharabati Leprosy Colony,
Bapuji Leprosy Colony and Bhagabt Leprosy Colony are

filed herewith and annexed as Annexure — A Series.

:
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S. That, so far as directions contained in Paragraph — 3(ii)
of the Order ditd. 02.09.2021, it is submitted that the
Executive Officer, Jatni Municipality vide letter No.5130,
dtd. 11.11.2021 intimated the Collector & District
Magistrate, Khordha regarding cleaning of drainage and
sanitation thereof in Bapuji Leprosy Colony and Dharabati
Leprosy Colony. The Executive Officer also submitted the
photographs in suﬁport of the said fact. The open drains in
the above mentioned two Leprosy Colonies are regularly
cleaned by the Staffs deployed by the Jatni Municipality. So
far as Bhagabat Leprosy Colony is concerned there is no

open drainage system.

Copy of the letter dtd. 11.11.2021 is filed herewith and

annexed as Annexure — B.

As regards removal of garbage and unwanted debris,
the Executive Officer, Jatni Municipality and Khordha
Municipality have taken sincere steps through their
Municipality staff to clean the Colonies i.e. Dharabati
Leprosy Colony & Bapuji Leprosy Colony of Jatni
Municipality and Bhagabat Leprosy Colony of Khordha
Municipality.

Copies of the photographs in support of removal of
garbage and unwanted debris from the above three (03)

Colonies are filed herewith and annexed as Annexure — C

Series.
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6. That, so far as directions contained in Paragraph —
3(iii) of the Order dtd. 02.09.2021, it is submitted that there is
no Household / individual Latrine at 'Bapuji and Dharabati
Leprosy Colonies. The Executive Officer, Jatni Municipality
has reported Vide letter dtd. 26.11.2021 that action has been

taken under MUKTA Programme for construction of Toilet.

Copy of the letter dtd. 26.11.2021 is filed herewith and

annexed as Annexure — D.

7.  That, so far as directions contained in Paragraph —
3(iv) of the Order dtd. 02.09.2021, it is submitted Vide Order
No.13628, dtd.22.11.2021, one Dorctor, one Dressor and one
Trained Leprosy Worker have been instructed to visit
Bhagabat Leprosy Colony once a week and accordingly, they
are visiting for leprosy care. Similarly, Vide Order No.13622,
dtd. 22.11.2021 one Doctor, one Dresser and one Trained
Leprosy Worker have been instructed to visit Dharabati
Leprosy Colony and Bapuji Leprosy Colony once a week and

accordingly they are visiting for leprosy care.

Copy of Order No.13628, dtd.22.11.2021&
Order No.13622, dtd. 22.11.2021 are filed herewith

and annexed as Annexure — E & F respectively.

Copy of the register showing attendance of the
above three persons is filed herewith and annexed as

Annexure — G Series.
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8.  That, the facts stated above are true to the best of my

knowledge and based on available Official records.
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. |No- jwith addvess : .
of e AR ‘ In the year 2020-21 &
-Santosh Dash | ,
/. Santosh Das 70 Male 2021.22 . G¥
R in the year 2020-21& e
o Murali Pah
A rali Pahan 75 Male 2021-22 o} |
, in the year 2020-21 &
Bijay Behe Mal :
Bijay Behera | 65 ale 202122 | G?
Ui 1 In the year 2020-21 & :
atkuntha M t )
Baikuntha roharpa ra 6 Male 02122 N '_GJ \
LG U In the year 2020-21 &
2 5 Ru : I
; : %’%’C COlONY : .p,a Qas . > Fem? ¢ . 2021-22 | Gt‘ ,
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; {’ma‘ Ward No. JATANI Narsingh Palel 65 Male 2021-22 7 G} N
7 In the year 2020-21 & .
. Daitgrﬂi} Sahoo 75 Male 2021.22 G]‘ .
o In the year 2020-21 & C
Purnalqh. Das 46 Male 200122 Gl
Inthe'year 2020-21 &
ika Singh Femal :
Manika Sing 60 emale 202122 G}
, In the year 2020-21 & |
P. l:agml Rao 69 Female 202122 G1
Inthe year 2020-21 & -
Manguli Das 47 Female 2021-22 G1
In the year 2020-21 &
- Jhad Dalai 74 Mal
_ Jhadeswar Dalai ale 202122 . » Gl -
In the year 2020-21 &
| Bagula Das 58 Male 2021-22 G}
v : In‘the year 2020-21 &
Netrana_nda Mati 73 _ Male 2021-22 Gl.
In the'year 2020-21 & :
r Kru |
15 Jay Krushna Das 73 Male 2021.32 G}
' In the year 2020-21 &
16 Babu Moharana 78 Male . 2021-22 c |
Inth -2020-21
17 DHARABATI Laxmi Moharana 65 Female hthe 2%8; 12_(2)50 214 G}
COLONY ATy
18 | AT:Malgodam | JATANI Ganesh Das 65 | Male Intheyear 2020-21& | ¢,
2021-22
Chhak Ward No. ,
19 22 Basanti Das 50 Female Inthe year 2020-21 & G}
, 2021-22
In the year 2020-21 &
jhi | G
20 Suma Majhi 70 | Fgma e 2021-22 }
o - In the year 2020-21 &
21 Rafitulla Khan 6? Male 2021-22 G}
. in the year 2020-21 &
i ibwi G
22 Tahiram Bibwi ;O Female 2021-22 1
’ in the year 2020-21 &
i . 1
23 ) Dipa Pandey. 55 Female 2031-22 | G
,Leg‘(e. ‘ v in the year 2020-21 & G
24 ooV pA Amarnath Behera 40 Male 2021-22 ]
True



cted ‘rgrsons and Cured Leprosy Persons durlng
e -eprosy Colonies. — O -

W

o _‘ , Type of
e Mal,e/:_emal _ Year of Supply_ MCR
-Footwear
In the year 2020-21 & | |
Male 2021-22 6¥
S In the year 2020-21 & -
iiay ehgra_ Male 2021-22 G2
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= ;f N . o ‘Inthe year 2020-21 &
; KHORDHA, .
AL Slbupg Nayak 40 Male 202122 S G}
R ' 4 Inthe year2020-21 & v
HIr 1Sah . I A :
_ Hramarj' Sahoo . | 50 Mae 2031.22 (e} |
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39 Sankar Raut : 37 emale | 2021-22 Gl
40 Danei Behera 76 Male In the 2?; 12_250'21& G1
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J . ‘Dharabati. and Bapuji Leprosy Colony of Jatni Municipality
| ﬁf;" Neme o he Leprosy Calony. | Miekrootnem Crade | e ot i
L | | Ganesh Das 13.11.2021
2. Bagula Das | 13.11.2021
3. Thadeswar Dalei | 13112021
4 | Netrananda Mati 13112021
5. Suna Majhi 13112021
7. Jatni Mumﬂpahty | [Amar behera_ 13.11.2021
8. Babu Maharana 13.11.2021
B Laxmi Maharana 13.11.2021
10, Rafitulla Khan 13.11.2021
11. | Basanti" Das 13.11.2021
T " Daitary Sahoo 13.11.2021
2. ‘ | Santosh Das 13.11.2021
3. | AtMaIgigﬁ&fg;ﬁi{g%’;’; No22, |Narasingha Padhy 13.11.2021
y Jatni Municipality P.LaxmiRao 13.11.2021
5. Rupa Das 3112021
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| At/Ps-Jatam, msf_ rdh ,(Odlsha), Pin-752050
E-mall —,mumcl ‘ali yjatni@ mall.comr Phone. No. 6674- 2490826
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Memo No. 13 & / Dtd 11;11 2021
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Qe aella 6 con aae %), BG4I QIR
Housing & Urban Development Department, Govt. of Odisha

Ro'§1 6dlq ARAQ, KEEN
OFFICE OF THE MUNICIPAL COUNCIL: JATANI
2I6- 041, FR- 65115, 989080
At/Ps-~ Jatani, Dist-Khordha (Odisha), Pin-752050
E-mail - municipalityjatni@gmail.com, Phone. No. 0674- 2490826

Date- X6 /11/2021

In response to the compliance letter on dated 5130/ 11.11.2021 relating to CLP
colonies of Jatni Municipality i.e Bapuji Colony & Dharabati Colony in Ward No. 22, the
construction of Loo (toilet) will be completed within the period of 02 monghs under

7

“MUKTA” programme. S
T
W«—/f‘_
. {Jg’: ”0 }7 /

Executive officer
Jatni Municipality
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OFFICE OF THE CHIEF DISTRICT MEDICAL & PUBLIC HEALTH OFFICER, KHORDHA
OrderNo. /:3/ ng Date %7////57 /
Order for Haladia ( Kk ©/0R)#4)

Dr. Saumyakanta Satyasundar (DLC, Khordha)
Sri. Sunil ku. Dutta (PMW Dist. Lep. Cell)
Smt.. Pramodini mallick - HW (F)

You are here by instructed to visit once a week i.e. Monday for providing health
care to all inmates of Bhagabata & Santidan Lep. Colonies, Khordha including PALs & keep detail
records of Patients being provided health care.

Sd. V. Pati
y / 5752 7 Chief District Medical & PHO, Khordha
emo No. Date o/ //
Copy to Person concerned for informa guidance.
‘I/""\Q\PA "
‘ Chief District Medical & PHO, Khordha
MemoNo. /36 30O Date % ///97/

Copy submitted to ADPHO (Lep), Khordha for informatjon & necessary action.
2 n\("’J

Chief District Medical & PHO, Khordha

Memo No. /%—g = Date /
Copy Subml{ed to Director Public Health, Oa? ha Bfganeswar for information

& necessary action with reference to your letter No. 528 dt. 20.11.2021
' | g% W

Chief District Medi¢al & PHO, Khordha
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i‘v’rémo No. Date W///;/
13632  palage

Copy to Superintendent CHC, gatani for information & necessary action. He is
instructed to follow up the action taken of provided Health care facilities to all inmates of
leprosy colonies including PALs.

_ WM/VJM
‘ Chief District Medical & PHO, Khordha
MemoNo. /2632 ~ Date //// 7
Copy Submitted to Collector & Dist% Ma?Ztrate for kind information &
necessary action.

! pA~t o
Chief District Me 'cal“én’HO, Khordha

i i dical &
Chief District e
Publié Health Ofﬁcer,\(hordha
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~ 4 OFFICE OF THE CHIEF DISTRICT MEDICAL & PUBLIC HEALTH OFFICER, KHORDHA

Order No /,55&)2? Date 3;/{}/2/ )
' ‘ W1 AT L
Order for Jatani (‘/_77/’)1)‘)"71 § DirgRo1G
Dr. Asutosh Barik (Medical officer, CHC jatni)
Sri. Santosh ku. Behera- ( BNLW, Jatni )
Sri. Babula ghadei- (Dresser, Jatani)

You are here by instructed to visit once a week i.e. Monday for providing health
care to all inmates of Jatani & Janla Leprosy Colonies including PALs & keep detail records of
Patients being provided health care.

. Order for Janla
Dr. Sarmila Sahoo ( Medical officer, PHC,janla)

Sri. Santosh ku. Behera- ( BNLW, Jatni )
Sri. Pabitra ku. Raut (Dresser, Janla)

You are here by instructed to visit once a week i.e. Monday for providing health
care to all inmates of Jatani & Janla Leprosy Colonies including PALs & keep detail records of
Patients being provided health care.

Sd. V. Pati
: Chief District Medical & PHO, Khordha'
Memo No. /57(6@@3/ Date 2.2/1| ‘QJ
Copy to Person concerned for information & guidance.
A
Chief District Medical & PHO, Khordha

MemoNo. |3 € Date 22]1] ’”’U
- Copy submitted to ADPHO (Lep), Khordha for informaWry action.
A
_ Chief District Medi &?HO, Khordha
Memo No. )%Gﬂ/ Date ;;j H/Q/

Copy Submitted to Director Public Health, Odisha Bhubaneswar for information
& necessary action with reference to your letter No. 528 dt. 20.11.2021

|‘\ ,\/-V\.
Chief District Medical' & PHO, Khordha

(.

strict Medical &

th Officer.Khordha

Chief Di
public Heal
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A
Memo No. /W Date 9\;{}”)&’

Copy to Superintendent CHC, Jatani for information & necessary action. He is
instructed to follow up the action taken of provided Health care facilities to all inmates of
leprosy colonies including PALs. '

Chief District Medical & PHO, Khordha
Memo No. )%6 Date ;29\/' p /9\)
Copy Submitted to Collector & District Magistrate for kind information &
necessary action.
/ g
Chief District Medical & PHO, Khordha

Chief ézm Medical &

public Health Officer,Khordha
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W.P.(C) No.13403 Of 2015

Bipini Bihari Pradhan Petitioner
-Versus-
State of Odisha And Others ... Opp. Parties
INDEX
Sl.  Description of documents Pages
No.
1. Affidavit in compliance of Order 1-3

dtd. 03.11.2021 on behalf of the
Collector, Balasore.

Anneure — A. - \J\ -
Copy of letter No.8218, dtd. 25.11.2021

Anneure — B Series. o
Copies of the handing over of houses g — ( (7
along with photographs of the ‘ '
beneficiaries

Cuttack
Date : 26/11/2021




IN THE HIGH COURT OF ORISSA ; C

i

W.P.(C) No.13403 Of 201;.5

Bipini Bihari Pradhan . I;etmoner
-Versus-
State of Odisha And Others ... Opp. Parties

AFFIDAVIT IN COMPLIANCE OF THE ORDER
DTD. 03.11.2021 ON BEHALF OF THE
COLLECTOR, BALASORE :

1, Dr. Dulal Sen Jagatdeo, aged about 63 years, Son of
late Bijay Sen Jagatdeo, at present working as Chief District
Medical & Public Health Officer, Balasore, At/P.O./Dist..

Balasore, do hereby solemnly affirm and state as follows :

1. That, I am working as Chief District Medical & Public
Health Officer, Balasore and have been duly authorised by
the Collector, Balasore to swear this Affidavit for and on his

behalf.

2. That, the accompanying Writ Petition was listed for
hearing before the Hon’ble Court on 03.11.2021. After
hearing, the Hon’ble Court issued several directions.

Paragraph - 3 of the Order did. 03.11.2021 is copied

hereunder for 1eady reference
“Xxx XXX XXX

1. This Court has heard Mr. Gautam
Mishra, learned Senior Advocate, Mr.




B.P. Tripathy and Mrs. Pami Rath,
Advocates as Amicus Curiae (AC) and has
perused the photographs produced by
them regarding the present status of the
works undertaken at the leprosy home at
Lewis Colony, Bampada, Balasore.

2. The concerned expressed by Mr. G.
Mishra, learned AC is that while the work
of lying the concrete road and other
infrastructural repairs have been taken
up, there is a perceptible delay in
completing the construction of 12 houses
with galvanized roofs for the residents of
the colony.

3. While the hearing was on, Mr. A. K.
Parija, learned Advocate General spoke
to the Collector, Balasore, who has
instructed him to say that three houses
with galvanized roofs are ready and the
remaining would be ready within a week’s
time. A status report in this regard
enclosing photographs be placed on
‘ \7 ‘ record by the Collector, Balasore not
&” A later than 22nd November, 2021.

T XXX XXX XXX

3.  That, in compliance of the Hon’ble Court’s Order dtd.
03.11.2021, it is submitted that repair of dwelling houses
could not be taken up due to dilapidated condition of those
structures at Leprosy Colony, Bampada, Balasore for which
construction of 10(ten) units of dwelling houses with GCI

sheet roofing and Electrical Installation facilities were taken

Dshesy S



up on urgent basis by replacing 10 (ten) nos. of dilapidated

dwelling houses. Delay occurred due to frequent rains. As on

today construction of 10(ten) units of dwelling houses

completed in all respects as reported by the Superintending

Engineer,

Balasore (R&B) Division No.l vide

letter

No.8218, dtd. 25.11.2021. All the ten constructed room have

been handed over to the respective beneficiaries.

Copy of the completion certificate issued by the

Superintending Engineer, Balasore (R&B) Division — II vide
letter No.8218, dtd. 25.11.2021 is filed herewith and annexed

as Annexure — A.

Copies of the handing over of houses along with

photographs of the beneficiaries is filed herewith and

amnexed asAnnexure — B Series.

Identified by

oy Advocate’s Clcrk

Cuttack

Date : 26/1.1/2021

e e
,'vf‘%}gs JC’“ adlov &@

1. }: Advocate General’s Office

5. That, the facts stated above are true to the best of my

knowledge and based on available Official records.

RIS AN NP

U LW AN

DEPONENT

Certified that cartridge papers (\e not available.

Sorzmnly atfirm on 1n mat the Oepuram
al Cultack on! /& fzing indentifigy
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/“ W
OFFICE OF THE SUPERINTENDING ENGINEER //,;;‘/ N \\'\\
\
!

BALASORE (ROADS & BUILDINGS ) DIVISION-1k
AT/PO- BHASKARGANJ, STATION ROAD BALASORE / DEG 'l(m |
'E Mail ID :- eepwdbls2@gmail.com U \ 2 g b
No.__8218 /bt._25.11.2021
To
The Collector & District Magistrate,
Balasore.
Sub: - Status report of construction of 10 (fen) units of dwelling
houses at Leprosy Colony, Bampada, Balasore.
Ref:- Your kind letter No.291 dt.10.08.2021.
Sir,

With reference to the above mentioned subject, it is to stafe that
the repair of the dwelling houses could not be taken up due to dilapidated
condition of those structures. As per your kind instruction, construction of 10
(ten) units dwelling houses with GCT Sheet roofing with E.I facilities were taken
up by replacing 10 Nos. of dilapidated dwelling houses.

As on today, Construction of 10 (ten) units of dwelling houses are

completed.

This is for favour of your kind information and necessary action.

Your’sjaifhfully,

6
Superm’rendmg éngmeer
Balasore (R&B) Division.-II

Encli- As above
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Chicf District Bediddy &
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ENGL!SH TRANSLATION OF PAGE - g/

I, Smt. Kanta Samal, Wife of late I, Smt. Kuni Rout, Wife of late
Mahendra ~ Samal, Leprosy  Colony, Dasarathi Rout, Leprosy Colony, Bampada,
Bampada, P.O.: Chhanpur, Dist.: Balasore, P.O.: Chhanpur, Dist.: Balasore, do hereby
do hereby declare that I have received the declare that I have received the newly
newly constructed house No.1 provided by constructed house No.2 provided by the
the District Administration on 25.11.2021. District Administration on 25.11.2021.

L.T.L of Kanta Samal _ L.T.I. of Kuni Rout
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I, Smt. Rania Murmu, Wife of late
Mangal Murmu, Leprosy Colony, Bampada,
P.O.: Chhanpur, Dist.: Balasore, do hereby
declare that I have received the newly
constructed house No.3 provided by the
District Administration on 25.11.2021.

L.T.I. of Rania Murmu
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ENGLISH TRANSLATION OF PAGE - 6

I, Smt. Gurei Marandi, Wife of late
Ratha Marandi, I.eprosy Colony, Bampada,
P.O.: Chhanpur, Dist.: Balasore, do hereby

declare that 1 have received the newly

constructed house No.4 provided by the
District Administration on 25.11.2021.

L.T.I. of Gurei Marandi
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I, Sri Kanhei Marandi, Son of late
Manu Marandi, Leprosy Colony, Bampada,
P.O.: Chhanpur, Dist.: Balasore, do hereby
declare that T have received the newly
| constructed house No.5 provided by the
District Administration on 25.11.2021.

L.T.I. of Kanhei Marandi

Ao AN
: Medicsd &

Cadef Districes
u: PR
F‘UC}?’!C Haoaiin

Balosors

Gifoer

ENGLISH TRANSLATION OF PAGE - 7

I, Sri Samrai Marandi, Son of late
Ranjit Marandi, Leprosy Colony, Bampada,
P.O.: Chhanpur, Dist.: Balasore, do hereby
declare that 1 have received the newly
constructed house No.6 provided by the

District Administration on 25.11.2021.

L.T.IL of Samrai Marandi
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I, Sri Gudura Singh, Son of late
Sankuru Singh, Leprosy Colony, Bampada,
P.O.: Chhanpur, Dist.: Balasore, do hereby
declare that I have received the newly
constructed house No.7 provided by the
District Administration on 25.11.2021.

L.T.I. of Gudura Singh

e u\\ S\

L/’o_/']
YA

Chief District madical &
public Health Gificoy
Balasors

ENGLISH TRANSLATION OF PAGE - 8

[, Smt. Sara Soren, Wife of late Sukul
Soren, Leprosy Colony, Bampada, P.O.:
Chhanpur, Dist.: Balasore, do hereby declare
that T have received the newly constructed
house No.8 provided by the District
Administration on 25.11.2021.

L.T.I. of Sara Soren
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ENGLISH TRANSLATION OF PAGE - ﬂ

I, Smt. Sukhi Tudu, Wife of late I, Sri Samrai Soren, Son of late Sukul
Gobinda Tudu, Leprosy Colony, Bampada, Soren, Leprosy Colony, Bampada, P.O.:
P.O.: Chhanpur, Dist.: Balasore, do hereby Chhanpur, Dist.: Balasore, do hereby declare
declare that I have received the newly that I have received the newly constructed
constructed house No.9 provided by the house No.10 provided by the District
District Administration on 25.1 1;2021. Administration on 25.11.2021.

L.T.I. of Sukhi Tudu L.T.1. of Samrai Soren
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COMPUTERISED FILING COUNTER
, ORISSA HIGH COURT,CUTTACK

ACKNOWLEDGEMENT SLIP
Seat No : 105
Bra¥h No : WRIT BRANCH (DIVISION
BENCH) ‘
Receipt No : 450/2022 Date Of Receiving : 03/01/2022 . Time : 04:09:26 PM

Case No : WP(C) 13403/2015
Received From : Respondent
Filed By: ADDL.GOVT.ADVOCATE

Document(s) Filed :
38- AFFIDAVIT -e-Filing hard copy(Govt.)

1 of 1 03-01-2022, 16:0



eVerification :'

e
Efiling Number : ED-ODHC01-00001-2022 o Date : 03-01-2022
In CNR No. : ODHC010218252015
Case Type : WP(C) - WP(C)-WRIT PETITION
UNDER ART.226 AND 227.
Filing No. : 13403 /2015 Registration No. : 13403 /2015
Cause Title : BIPIN BIHARI PRADHAN Vs. STATE OF ODISHA

| state that | have gone through the pleadings and documents listed herein below. | undertake
to submit signed copies of pleadings and original / certified copies or copies of documents physically before
the court within time limit prescribed by Rules / Notification issued by High Court. Hence now | am verifying
correctness and conformity of pleadings and / or documents with originals in my possession.

Uploaded documents :

# Title ( Documents ) . Uploaded Documents Pages hash(SHA256)
1 |AFFIDAVIT EDODHC01000012022_AFFIDAVIT.p| 44 364b91b273821b6ad6719e0869b26e
( AFFIDAVIT) df 51ca974362059ae6520c03ebebb9695
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Fee Receipts :

# Transaction Transaction Date Court Fee Uploaded On hash(SHA256)
Number

Fee not paid
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